
217 Wrillt1& A11swears CHAlTRA 4, 1904 (SAKA) Written AnJWt'l'.t 

(c) amount spent by the Railway to 
con.test these suits; 

(d) how many suits were deer~ 
aaainst administration and whether 
.responsibility was ftxed acaim;t staff 
for wasting national revenue; a~1d 

(e) number of suits J>P.nd \n~ in 
Courts in Bombay and Ahmedabad 
and present position thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA· 
MENTARY AFFAIRS (SHRI MAL· 
LIK.ARJUN): (a) (c). (d) and (e). 
The information is being collecteJ 
and will be placed on -the Table of 
the House. 

(b) It is not correct that any em 
· pfoyees had to file suits on aceour,t of 

wrong policies of the Governir..ent. 

PromotiOA policy Of Commercial 
IDQecto.rs etc. 

5289. S.RRI RAMESHWAR NE-
EKHRA: 'Will t he Minister of RAIL.-
WAYS be pleased to state; 

(a) whether there is any uniform 
promotion policy for Claims Tracers, 
Assistant Commercial Inspectors and 
Commercial Inspectors employed in 
all Zonal Railways; if "lot reasons 
thereof; 

(b) whether it is a fact th3t the 
Western Railway is not implementing 
the general directives issued by the 
Railway Board for !ormation of a 
separat e cadre for Claims Inspector; 
and . 

(c) i f so, reasons thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND 
IN THE DEPARTMENT OF PAR-
LIAMENTARY . .AFFAIRS (SHRI 
MALLIKARJUN): (a} Avenues. of 
promotion :for non-gazetted staff on 
the Indian Railways are decided by 
the Railways themselves ienc: :1Uy in 

~-- . consultation with the Organised La-
bour accor CIIng to local conditiotlS'. It 
is therefore not considered necess-
ary to lay down a·nY uniform. avenue 

or promotion applicable to all zonal 
Rajlways. 

(b) No. 

(c) Does not arise . 

Nllmber of Claims Tracers 

5290. SHRJ. R.A)IESHW AR NEEKH· -
RA: Will the Minister of RAILWAYS-
be pleased to state: 

(a} total number of Claims Tracer/ 
Assistant Commercial Inspectors and::L 
Commercial ·Inspectors on Indian 
Railways-Grade-wise; 

(b) whether it is a fact that Claims ·· 
Tracer is part of Claims Branch; 

(c) if so, why their strength is not 
taken into account at the time of , 
upgradation in Commercial Inspector-
cadre; and 

(d) reasons thereof: 

THE DEPUTY MINISTER IN THE : 
MINISTRY OF RAILWAYS AND IN~: 
THE DEPARTMENT OF PARLIA- · 
MENTARY AFFAIRS (SHRI .MAL-
LIKARJUN): (a) to (d). The infor-
mation is being collectea and will be"·· 
laid on the table of the· Sabha. __ ......_ 

Railway caterinl' :i·ates 

5291. SHRI RAMESHW AR NEEKH- -
RA: Will the Minister of RAILWAYS ~ 

be pleased to state: 

(a) whether it is a fact that tbe-
catering rates were revised and in-
creased in Railways auring last three" 
years ; and 

(b) 1.f so,· the reasons for not in-
creasing travelling .allowance or 
employees? · • • 

THE DEPUTY MINISTER IN THE., 
MINISTRY OF RAILWAYS AND IN" 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS ($HRI ,MAL·-
LIKARJUN) : (a) Yes. 
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(b) Rates ot travelling allowance 
f0r catering staff are same as for other 

.Railway employees. and have no 
~lationship with tariff or . catering 
items. 

Northern Ra.ilwa.ys Sicnal Inspe.c-
tor (W) 

5292. SHRI BASUDEB ACHARYA: 
Will the Minister of RAILWAYS be 
pleased to state : 

(a) whether the major work of the 
-section of signal Inspector (W), 
.Northern Railway is concentrated in 
:and around Zafarabad; ana 

(b) if so, the. justification of station-
.in& the district headquarter, artisan 
staff as well as the relieving hands a* 
Varanasi, a far off place? 

THE DEPUTY MINIST.ER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS ($HR.I ,MAL· 
LIKARJUN) : (a) The work is spread 
·over through out the section ex.tending 
over 164 ro~ te Kms. 

(b) Doe8 not afise. Varanasi is not 
·a far off place bul the section starts 
•!rom Varanasi (Exel.). It is the most 
important station !rom where the sec-
·tion can be best controlled .and is 
having direct · communication with 

·di vision al headquarter. 

Wagon Shortage 

5293. SHRIMATI JAYANTI 
PATNAIK. 

SHRI R. P. DAS: 

Will the Minister of RAILWAYS 
'be pleased to state : 

(a) whether Government are aware 
' Of the shortage o! wagons in the 
·-country; 

(b)• if so, the total number of 
·wagons proposed to be procured by 
Government to meet the demand of 

"'the wagons; 

(c) when these wagons are expected 
·to be made available in the country; 

• (d) the steps taken by this Ministr7 
to procure those wagom; and . 

(e) the details ther~f? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN -
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHR.I MAL-
I.JKARJUN): (a) There is no shor-
tage of wagons as such. Loading of 
goods t r afflc during the current year 
is the highest in the history of Indian 
Railways, 

(b) to (e}. Procurement of wagons 
is arranged by the Railways taking 
into account the traffic requirements 
ana Plan Funds made available ·tor 
this purpose on year to year basis. 
Consistent with the allocation of funds 
in the Railway Budget for 1982-83. 
provision has be.en made for acquisi· 
tion ot 15,650 wagons in terms of 
!our-Wheelers during the year 1982-
83. 
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